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MINISTRY OF RAILWAYS
(S.E.C. Railway)
NOTIFICATION

Bilaspur, the 19th June, 2025

S.0. 2757(E).—In exercise of powers conferred by clause 37A of section 2 of the Railways Act, 1989 (24 of
1989), the Central Government hereby notifies the following projects as mentioned in column (2) of the Table below

as Special Railway Projects in the State of Chhattisgarh for providing national infrastructure for a public purpose with
effect from the date of publication of this notification in official gazette.

TABLE

Serial Number

Name of Project

)

2

1.

“Bilaspur Division - Construction of RUB in lieu of LC No. CG-12 between MWRN-
SRBA.(By Box pushing method).”.

[F. No. DY.CE/GSU/BSP/ROB/LC No. CG-12/land acquisition]
SANJAY B. NAGBHIDKAR, Chief Administrative Officer/C/RSP
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